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The Deputy Minister in &he MiDis-
Vy of Ed-uon (Sbrl Bllak& 
DarsbaD): (a) No, Sir. 

(b) From the academic year 1968-
'9. 

(c) Before admissions are made, 
certain minimum essential physical 
facilities sUqh as instructional build­
ings, equipment, and hostels for stu­
dents have to be provided and pro­
per staff recruited. This is eXpected 
to take about two year •. 

Telephones tor MYlOre 

1547. Shri H. C. Llnga Reddy: Will 
the Minister of CommunicaUODS be 
pleased to state: 

(a) the telephone requirements of 
M~ore State every year; 

(b) the number of public ~nd pri­
vate phones given to Mysore State 
during the Third Plan period along­
with the number of applications re­
ceived during the same period; 

(c) the reasons for less saneLions 
than applied for; and 

(d) the requirements of the State 
during the Fourth Plan period and 
how the same are proposed to be 
met? 

The Minister of State in the 
Departments of ParIIalJlelltary Affairs 
aDd COlIIJIIUDlca&lon (Shri lagaaa&ha 
Bao): (a) Average annual number of 
applications received is 4600. 

(b) Number of phones provided 
during the third plan period-16,200 
approximately. 

Number of applications received 
during the same period-
23,000 approximately. 

(C) The expansion of exchanges 
and opening of new exchange in 
Mysore as in other States of India 
is being underta·ken to the extent of 
available resources. 

(d) Provision of about 33,600 addi­
tional telephones is bem, planned in 
My90re State during the Fourth 
Plan period. The implementation 
will depend upon the availability of 
resources. 

IDlUtra&ors Ia Assam 

15t8. Sbrl D. C. Sharma: 
Shri P. R. Pa&e1: 

Will the Minister of Bome Mabw 
be plea'Sed to state: 

(a) whether a number of PakIs­
tani deportees frOm Assam have rem­
filtrated the State: 

(b) if so, their upto-date number; 
and 

(c) th~ steps taken to send them 
back and to check the reinftltration 
in the State by the deportees? 

The Deputy Minister In the MinlsU7 
of Home Affairs (Shri Vldya Charan 
Shukla): (a) Reports of re-entry into 
Assam of some Pak nationals deport­
ed earlier from there have been 
received. 

(b) During the period from 16th 
September 1966, 321 deported were 
detected on the Indo-Pak border in 
Assam, 24 deportees were detected in 
Nowgon district; Most cif them were 
intercepted and prevented from enter­
ing Indian territory while some were 
arre"ted. 

(c) Necessary measures have been 
taken like intensifying patroIling on 
the broder, strengthening of the border 
posts etc. 

Pall:. InliltratioD On West Benral 
Border 

1549. Shri D. C. Sharma: Will thl> 
Minister of Home Affairs be pleased 
to state: 

(a) whether it is a fact that a 
group of Pakistani nationals arut aome 
persOns who had year,· BiO migrated 
to East Pakistan and who tried to 




